
OFEIC1_?.__O_F_'I'I-IE PRINCIPAL,DIS'_1'RICT& SESSIONS JLJDGE (I-IO_S)_,_
TIS HAZARI DELHI

OFFICE OF QHAIRPERSON (ELEQIION _C_O1Vi1ViI'ITEE),_
DBAELECTIONS-2024

No. /EC/DBA/2025 Dated 17.02.2025

To,
Sh. Atul Shanna, Hony. Secretary,
Delhi BarAssociation,
Tis Hamri Courts, Delhi.

Sub:
Delhi

Reply to various representations made by Ld. Members of the
BarAssociat:ion.

Respected Sir,

I am directed to inform you that in terms of Minutes of Meeting
dated 21.01.2025, the Election Committee has disposed ofl’ the
representation of the Ld. Members. Following lists are prepcared in terms of
the said meeting:-
1

2.

3

4

5

List of Members whose representations are accepted on furnishing of
complete ordershects of relevant period- Annextu'eA
List oi‘ Members whose representations are rejected on account of
incomplete ordershects of relevant period- Annexure B
i.ist of Members whose representations are accepted on account of
fumishing of proof of payment of Subscription I~'ee- Annexure C
List of Members whose representations are rejected on account of non-
furnishing of proof of payment/payment not verified/paid in cash! paid
alter 3] .07.2024- Annexure D.
List ol' Members who were already ‘Eligible’ to vote, however, re~filed
the representation- Annexure E.

This is for your information.
f}.,,_, T, C,/ea/_ Yours Si cerely’

tniwf Nofail/igfficer,
/:8-' L:4_=/2fg'"”’4 ' Election Committee DBA 2024
Dine Enci:%nexure A to Annexure E.

No. ‘iggj /ECIDBA/2025
. -. fin -

Copy to-
1) The Registrar General, lion‘blc High Court of Delhi. New Delhi.
2) PS to i.d. Principal District & Sessions Judge (I-lQs). THC. Delhi.
3) PS to Ld. Principal District & Sessions Judge (West). THC, Delhi.
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MeDealing Assistant, Website Committee, 'l'is Hazari Courts, Delhi with
directions to upload the same on the oflieial website of Delhi District Couns.
Fis 1-iazari Courts, Delhi.

5) R & I Branch (HQ). THC. Delhi with direction to display the same n all
notice boards and other necessary places. é/6l{( '0

Nodal Ofiiccr, Election Lommittcc
DB/\ Election 2024
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AnnexureA

List of Members whose representations are accepted on fitrnishing of
complete ordersheets of relevant period:

\OOO'-l@l.h;P~l.Hl\Jl-*

. sh. Rahul TflI1Cl0I1, R-2151 (D/2103/2009), dated 20.01.2025

. Sh. PUI10Bi Khflflnfi, P-1613 (D/2636/2009), dated 21.02.2025
Sh. SUDi1AJ1\311d, s-45115 to/925/2019, dated 21.01.2025

. sh. ShWB'tBI1kTy8gi, s-41155 (Dl68'78/2021), dated 20.01.2025

. Sh. Shahtllkh Salmani, s-5065 (D/6791/2019), dated 21.01.2025

. sh Rohit Sflfififlfl, R-2013 (D/1785/2006), ahtha 21.01.2025

. Sh. Rflnjefili MODIYG, R-3571 (D/3412/2022), dated 21.01.2025
. Sh. Aflustldh rmshtt shhhth, A-1267 (D/770/2002), ahtha 21.01.2025
10. Sh. Yogesh Dass, Y-212 (D/1285/2013), dated 21.01.2025
11. sh. Prince Bhflrdwaj, P-1888 (D/869/2018), dated 21.01.2025
12. Sh. Mohitliumar, M-1882 (D/2169/2015), dated 21.01.2025
13. sh. Dhfirmendor Slmrmfl, D-1242 (D/7200/2019), dated 21.01.2025
14. Ms. 18612 M818, 1-425 (12/915/2005), dated 21.01.2025
15. Sh. YOgBI1d61‘ Pal Tyagi, Y-287 (n/2922/2020), dated 21.01.2025
16. Sh. Bl1!£.Sl(£I VGIIIIH, B-834 (D/3330/2017), thttha 21.01.2025
11. Sh. PEIVGZAhmed, P-1538 (D/2786/2016), dated 21.01.2025
ts. Ms. Sflmfldhfi B3112, s-3760 on/2945/2013), dfllfid 21.01.2025
19. Ms. MCBHBMfihfijfln, M-837 (Dl1407/2003), tththa 20.01.2025
20. Sh. sing chhhaht, s-5284 (D1881 1/2022), dated 20.01.2025
21. Sh. Mitabh ohshth, M-991 to/4215/2006), dated 20.01.2025
22. Sh. ArsbiArora, A-3503 (Dl2471/2020), dated 21.01.2025
23. sh. Bill-3.i1'8V Dass, B-714 (0/1214/2013), dflllfid 21.01.2025
24. sh. Chfl.fl1G.I1L8.l, c-241 (013652/2010), tththd 21.01.2025
25. Ms. Hem Lhth, 11-616 (Dl6146/2018), dhtha 21.01.2025
26.1015. K0mfll shhhhh, K-631 (D/1364/2006), dated 21.01.2025
21. Sh. Dhflnfllljfly, D-1008 (D!2602l2016), dated 21.01.2025W"

l

. Sh. Hitesh Pandey, H-403 (D/2651/2010), dated 21.10.2025
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Annexure B
List of Members whose representations are rejected on account of
incomplete ordersheets of relevant period-
1. Ms. Karuna Shanna, K-700, dated 21.01.2025
2. Sh. PushkarAggarwal, P-1547, dated 21.01.2025
3. Ms. Aashi Jain, A-3972, dated 20.01.2025
4. Sh. Nikhil Yadav, N-1056, dated 21.01.2025
S. Ms. Pziyauka Chug, P-1749, dated 21.01.2025
6. Sh. Neeraj, N-1116, dated 21.01.2025
7. Ms. Rajni, R-3144, dated 21.01.2025
8. Ms. Razia, R-3351, dated 21.01.2025
9. Sh. Rahmatulam, R-2837, dated 21.01.2025 k€

‘a-

:.r~=r'
-" ' '. ) t.~._.. .- 1:}
__-2;; --'2 -

.‘._ _
1'.-1‘--,1. ',fi'-1'1__.,,..~ ,_.,n__'
--_;._.. .,..- 1wt; " ~.
a‘, .* - -.~ ;,,... ~ ;~1~.1_"..,

5,3?-;:*' ,7 ,

l

-

..<.__.__,.-_.___-..__.___._____

!¢

l

I

I

it

l

-vw
‘,.'-'3,-3 1*, fir;mt’-:--It-Bit‘?-.l‘.- Q I-2+ »:.'-1_¢..-1" -: ~-... M, ‘

2-. -. '.-' . '
. .\-_-r-

‘v -s

P

0

.

_
.¢~1».3‘

iii.-W .2;- v 1', - 1.‘,._~h 2.1->,. 10¢’;~;».- _- A»'. -2, . -,~,-Q
-..;.~_»§._.4»_ I

.- _" '.- .._. '1 _.. ., ._.,.
Q’. ,1-h .',

.;".L~ . ._ "- . >. ‘ n»..;'...-.1f.f~r.'-’.~—.’:’3K ..-I ,-.»- ... 1 .
._¢__. ;. 4

-'; i
f"~§"§-1!-.».--.1

. _~._ _'>_..‘.
1-? -

. .0-~.--~.' ' '4
tar '

Y ‘.0

.'.;.—'v

;
:3

__.;._t

,_._-‘\;-_7-_._;_,'>__;
¢-~._4_1.:-...__;_,_-_“{

i



Annexure C
List of Members whose representations are accepted on account of
furnishing ofproof of payment ofSt1bseription Fee-
1. Sh. Raj Prem Singh, R-1763 (D/1005/2003), dated 21.01.2025
2. Ms. Teresa Kaushai, T-267 (Dl2315/2016), dated 21 .01.2025
3. Sh. Pradcep KumarAnand, P-114 (D/445/1986), dated 18.01.2025 hat <" 1
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AnnexureD
List of Members whose representations are rejected on account of non~
fumishing of proof of payment/payment not verified/paid in cash! paid after
31.07.2024-

OO-~IO'\Ul-I>-U-3§\3l-‘

. Sh. Raj Kumar Yadav, R-3200, dated 21 .01.2025
Sh. Aabha Sager, A-3136, dated 20.01.2025

. Sh. Bhartesh Chand Jain, B-98, dated 21 .01.2025

. Sh. ShahidAhamed, S-4624, dated 20.01.2025

. Sh. Tejvir Singh, T-404, dated 20.01.2025
. Ms. Shelly Kapoor, S-4159, dated 21.01.2025
. Sh. Nitin Rather, N-1440, dated 20.01.2025
. Sh. Anurag Singh, A-3515, dated 21 .01.2025

9. Sh. Amrendra Kumar, A-3716, dated 20.01.2025
10. Sh. Naveen Sethi, N-821, dated 20.01.2025
11. Sh. Biplab Kumar Mukheljee, B-770, dated 20.01.2025
12. Ms. Neetu Tiwari, N-844, dated 21 .01.2025
13. Sh. Deepak Joshi, D-1188, dated 21.01.2025
14. Ms. Iehchha Kalash, I-197, dated 21.01.2025
15. Ms. Mumtaj, M-1770, dated 21 .01.2025
16. Ms. Shivani, S-4711, dated 21.01.2025
17. Sh. SauravKu1nar, S-3080, dated 10.01.2025
18. Sh. Satishliumar Shmma, S—4-113, dated 10.01.2025
19. Sh. Hitendra Kumar, H-220, dated 10.01.2025
20. Sh. Krishau Lal Single, K—366, dated 17.01.2025
21. Ms. Rekha Goswami, R-3251, dated 21.01.2025
22. Sh. Praduman Sharma, P-656, dated 21.01.2025
23. Sh. Singh, G-446, dated 21.01.2025
24. Sh. Aryendar Singh, A-3166, dated 21 .01.202S
25. Sh. Rajender Kumar Gupta, R4828, dated 21.01.2025
26. Sh. V'may Kumar Singh, V-1715, dated 20.01.2025
27. Ms. MuktaArora, M-1941, dated 21.01.2025.
28. Sh. Dheemj, D-1229, dated 20.01.2025
29. Sh. GulamM0hdAziz, G—594, dated 20.01.2025
30. Sh. Rajeev Kumar, R-3595, dated 21.01.2025
31. Sh. Mridul KunmrAggarwa1, M-1994, dated 20.01.2025
32. Sh. Gurdeep Singh Sandhu, G-321, dated 20.01.2025
33. Sh. Bharat Bhushnn, B-79$, dated 20.01.2025
34. Sh. NaushadAli, N-1286, dated 20.01.2025.
35. Sh. Om Prakash Bharfi, O-38 (D/157/1982), dated 21.01.2025
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List of Members who were already ‘Eligible’ to vote, however, re-filed the
Annexure E

representation-

a\u\;;=.u.1;q>-
7.
8.
9.
10.
11
12
13
14

Sh. Vlbhu Bhardwaj, V-1015, dated 21 .01.2025
Sh. Devendra Pratap Singh, D-751, dated 21.01.2025
Sh. AmarNath Gupta, A-22993, dated 21.01.2025
Sh. Rakesh Kumar, R-3671, dated 21.01.2025
Sh. Harcndra Singh, H-676, dated 21.01.2025
Sh. Shailendra Kumar, S-4532, dated 21.01.2025
Ms. Neha Jatzana, N-1048, dated 21 .01.2025
Ms Nisha, N-1306, dated 21.01.2025
Madhukar Bansiwal, M-1700, dated 20.01.2025
Sh. Gaurav Yadava, G-722, dated 20.01.2025
Ms. Veena Goswami, V-50, dated 20.01.2024
Sh. Aman Jha, A-4010, dated 20.01.2025
Sh. Rajiv Kumar Gupta, R-2988, dated 20.01.2025
Sh. Raman Mishra, R-1859, dated 21.01.2025at 5
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